
TH JGH COURT OF MEGHALAYA: 
SH LLONG 

NOTI CE 
O.HC' .111/166/2 19-Judl./Par t-1/454 Dated Shillong, the z nd November, 2023 1

: 

1t is hereb v notified for the information of all concerned that in view of the. 

re-constitution of Benches ordered vide this Registry's notification No. 

HCM. IlI / 166/ 2 0 19 -Judl. / Part-I / 453 dated 2nct November, 2023, the DIVISION ·., 

BENCHES a n d th e SINGLE BENCHES will sit as follows on 3 rd November, 

2023: 

\~DIVIS ION BENCH I com prising the Hon 'ble 

I Hon'ble r. Ju tice H. S . Thangkhiew, Ch ief 

I J ustice ( c ting) and Hon'ble Mr. Justice W. 
Diengdoh. 

1-2. -1 DIVIS I N 
\ t he Chief 

BENCH II comprising the Hon'ble 
J u s tice(ActiT1g) and Hon'ble Mr. 

B ha ttach arj ee. 

+
J u sti e 

:-3~- DIVIS! BE NCH III comprising Hon 'ble the 
I Mr. J u tic 

J usti -e 
;e W. Diengdoh 
B ha ttach arj ee. 

and Hon'ble Mr. 

,------------
4. SING LE 

H.S.Thang 
SINGLE B 

Diengdoh . 

ENCH of Hon'ble Mr. J u stice 
I 

khiew, Chief Justice(Acting). 
..... 
J . E NCH of Hon'ble Mr. 

~----+--S-IN_ G_ L_E B 

I Bhattac a 

1--~---
E NC H 

Jee . 
of Hon'ble Mr. 

Justice 

J ustice 

W. 

B . 

From 10.30 A.M. 
onwards. 

After the nsmg of 
DIVISION BENCH I. 

After the nsmg of1 . 

DIVISION BENCH II . 

..,__;_ 

After the nsmg bf _: 

DIVISION BENCH II. 
., 

After the nsmg of · 

DIVISION BENCH I and 
th en after ns1ng of 
DIVISION BENCH III. 
From 10.30 A.M. and 
then after the ns1ng of 
DIVISION BENCH III. 

By O rder, 
/ 

. emo NO.HCM.lll/166/2019-Judl./Part-1/454-A 
Copy to: -

JOINT REGISTRAR (LISTING} 
Dated Shillon g, the 211

<.1 November, i0:23 

1 The P .S to H on' ble Mr. Justice H .S. Thangkh_iew, Chief Justice(Acting),Hi'gh 
Court of l\!leg halaya, Shil1ong for favour of kind information of His Lordship. ,; 

2. The P.S to Hon'ble Mr. Justice W. Diengdoh, High Comi of Meghalaya, 
Shi llong fort vour of kind information of H is Lordship. 

3 . f he P .S to Hon ' ble Mr. Justice B. Bhattacharjee, High Court of Meghalaya, 
Shillong for 1- vour of kind information of H is Lordship. 



4. The P .A to the Registrar General, High Court of Meghalaya, Shillong for kind 
information. 

5. The Registrar (Judicial Service), High Comi of Meghalaya, Shillong for kind 
information. 

6. The P.S. to the Advocate General/Addl. Advocate General, Shillong for kind 
information. 

7. The Deputy olicitor General/Central Govt. Counsel, High Court of Meghalaya, 
Shillong for kind information. 

8. The Preside ti Secretary, High Comi Bar Association, Shillong for kind 
information. 

~he Central Project Coordinator, High Court of Meghalaya, Shillong for kind 
information and necessary action. He is also requested to get the same uploaded 
on the Official Website of this High Court. 

10. The Comi Officer concerned for kind information and necessary action. 
11. All Court Masters concerned for 'information and necessary action. 
12. Notice Board. 
13. Office File. 

~ ~ 73 . 

' ' tl, ... 

JOINT REGISTRAR (LISTING) 


